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7. Dr. K. P N. Nair, Director,
Statistics, Reserve Bank of India,
Bombay.

8. Shri D. L. Mazumdar (I.C.S
Retired) Former Secretary, Deptt.
of Company Aairs.

9. President, Institute of Char-
tered Accountants of India.

10. President, Institute of Cosl
and Works Accountants of India.

11. President, Institute of Com-
pany Secretaries of India.

12, Prof.  Ajit Biswas, Delhi
School of Economics.

13. Dr. Abad Ahmed, Reader,
Deptt. of Business Management,
Delhi School of Economics, Delhi.

14, Dr. Yadeva Reddy, Reader,
Deptt. of Economics (Centre of
versity, Hyderabad. (A. P.)

15. Dr. K. A. Naqvi, Head of the
Deptt. of Economics, (Centre ot
Advanced Studies), University of
Delhi.

16. Director, Research & Statis-
tics, Department of Company Aff-
airs (Shri B, Datta), Member Sec-
retary.

¥StaFr IN M. B. GiriLs’ HIGHER SECON-
DARY ScHooL, NEw DEeLHI

115, CHAUDHARY A. MOHAM-
MAD: Will the Minister of EDUCA-
TION AND SOCIAL WELFARE

faar sl -7 7 /A
be pleased to state:

(a) the number of the members of
staff, together with their qualifica-
tions, working in the Library of the
M. B. Girls Higher Secondary School,
Gole Market, New Delhi:

(b) the time since when they are
working in the said library;

- TTransfer‘xed from‘ the 16th June,
1971, T

558 RS—5.

[ 15 JUNE 1971 1 Members of Rajya Sabha 130

(c) whether Government have re-
ceived complaints to the effect that
a junior clerk working in the Library
of the said school is being appointed
as a senior librarian in the Nagar
Palika Bengali School, Gole Market,
New Delhi overlooking the claim of
Senior people; and

(d) if so, what are his special qua-
lifications and whether he has passed
the test conducted by the N. D. M. C.7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE

frrattr YT awte TEA AREU |
SUHNL

(SHRI K. S. RAMASWAMY): (a)

to (d) The information isx being col-

lected and will be laid on the Table of
the House.

ANNOUNCEMENT Re ARREST or Four
MEMBERS OF RaJgva SaBHa

MR. CHAIRMAN. I have to inform
Members that the following commu-
nication dated the 14th June, 1971,
has been received from the Sub-Divi.
siona]l Magistrate, New Delhi:

“I have the honour to inform you
that the following four Members of
Rajya Sabha have been arrested
to-day at about 2-15 p.M, between
Raj Path-Rafi Marg Crossing and
Vijay Chowk, New Delhi, by police
of P. S. Parliament Street under
section 188 ILP.C. vide F.IR. No
950 dated 14-6-1971 for violation of
prohibitory orders promulgated by
the Additional District Magistrate
(South), New Delhi. They are be-
ing remanded to Jail custody to-
day and will be produced bcfore
Judicial Magistrate  First Class
tomorrow:

1. Shri Rattan Lal Jain

2. Shri L. K. Advani,

3. Dr. Bhaj Mahavir, and

4. Shri Man Singh Varma.”
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[MR. CHAIRMAN]
HaAg AT qEAT (TSI )

S, OF A3 g9 at § FI R
fs fooer &) s st qeATaa 1
fremardr g€ Y, &t Swenw wgiEw,
Iq gAY AFT AM qTA3 A A IGA
ug Fgry7 & 99 a9g ge71 -« <@
g, 99 9% §IT ¥ Gl & 36
s freeare 7 fFar s gq AOEET
T 9T A1 IAEAF AFRT, F F AL
FTT I A & AT SR I@ A
ST g qearg & A9 Ao FwF agT
% #eEgdl $ TWYFR Y 59 fF a7
wd @ gl foodl 7 feware F3
arfed ar 4E F@r =iEy |

MR. CHAIRMAN: Now, Papers to
be laid on the Table.

PAPERS LAID ON THE TABLE

NoOTIFICATION TUNDER THE MYSORE
Motor VEHICLES TAXATION AcT, 1957

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND IN THE
MINISTRY OF SHIPPING AND
TRANSPORT
dedi@ w17 fANT qar Fagw AN
qiEgT  ®WWEd H Wi HA
(SHRI OM MEHTA): Sir, 1 beg to
lay on the Table, under stb-section
(2) of section 16 of the Mysore Motor
Vehicles Taxation Act, 1957 -ead with
clause (¢) (iv) of the Proclamation,
dated the 27th March, 1971, issued
by the President in relation to the
State of Mysore, a copy of Notifica-
tion S. O. No. 635, dated 24th March,
1971 (in English and Hindi), issued
by the Government of Mysore.
[Placed in Library. See No. L.T.—
475/71].

ANNUAL REPORT 1969-70 OF THE INDIAN
INsTITUTE OF TECHNOLOGY, MADRAS
THE DEPUTY MINISTER IN THE

MINISTRY OF EDUCATION AND

SOCIAL WELFARE

faa 7Y swre wearr W F S

(SHRI K. S. RAMASWAMY): Sir,
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I beg to lay on the Table a copy of
the Elevenith Annual Report of the
Indian Institute of Technology, Mad-
ras, for the year 1969-70, together
with a statement (in English and
Hindi) giving reasons for not laying
simultaneously the Hindi version of
the Report. [Placed in Library See.
No. LT-460|71].

NOTIFICATIONS OF THE MINISTER OF
Finance (DEPARTMENT OF REVENUE
AND INSURANCE)

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE

faw AT A gawa
(SHRIMATI SUSHILA ROHATGI):
Sir, I beg to lay on the Table:—

(a) A copy each of the follow-
ing Notifications (in English anéd
Hindi) of the Ministry of Finance
Department of Revenue and Insu-
rance):

(i) Notification G. S. R. No..
611, dated the 24th April, 1971,
together with an Explanatory
Memorandum thereon,

(ii) Notification G.S.R. No. 706,
dated the 15th May, 1871, to-
gether with an  Explanatory
Memorandum thereon. [Placed in
Library. See No. LT-453/71 for
(i) ang (i) 1.

(b) A copy each of the follow-
ing Notifications (in English and
Hindi) of the Ministry of Finance
(Department of Revenue ang In-
surance), under section 159 of the
Customs Act, 1962: —

(i) Notification G. S, R. No.
689 dated the 11th May, 1971, to-
gether with an Explanatory
Memorandum thereon,

(ii) Notification G.S.R. No. 803,
dateq the 29th May, 1971 together
with an Explanatory Memoran-
dum there. [Placed in Library.
See No. LT-454/71 for (i) and
(ii) 1.



